LEGISLATIVE ASSEMBLY
NATIONAL CAPITAL TERRITORY OF DELHI
REVISED LIST OF BUSINESS

Tuesday, 05 March 2024 / 15 Phalgun 1945 (Saka)
11.00 AM

1. Special Mention (Rule-280) :
The following Members to raise matters under Rule-280 with permission of the Chair:

1. Shri Som Dutt 6. Shri Rajesh Gupta

2. Shri Sanjeev Jha 7. Shri Bhupinder Singh Joon
3. Shri Madan Lal 8. Smt. Pramila Dhiraj Tokas
4. Shri Naresh Yadav 9. Smt. Raj Kumari Dhillon
5. Shri Rituraj Govind 10. Shri Ajay Dutt

2. Adoption of Report :
Shri Sanjeev Jha
Shri Akhilesh Pati Tripathi
to move that “This House agrees with the Report of Committee of Privileges presented to
the House on 01" March, 2024

3. Discussion on Annual Budget (2024-25) :
Discussion on Annual Budget (2024-25) presented by Smt Atishi, Hon’ble Minister of
Finance on 04" March 2024.
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